THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Thursday,6th June 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/1595/2022 BHUBAN CH. GOGOI MR. P ] SAIKIA GA, ASSAM
WITH WP(C)2611/2022 Versus MS D DUTTA MS. N BORDOLOI
THE STATE OF ASSAM AND 4 ORS. SC, REVENUE
2 WP(C)/7405/2022 SANATH KUMAR DEB DR G ] SHARMA SC, EDU
Versus MR S NATH SC, FINANCE DEPTT.
THE STATE OF ASSAM AND 4 ORS. SC,UGC
WITH
3 WP(C)/7786/2022 KANIKA NATH DR G ] SHARMA SC, EDU
Versus MR S NATH SC, FINANCE DEPTT.
THE STATE OF ASSAM AND 4 ORS SC,UGC

LEAVE NOTE OF ADVOCATES FOR 06/06/2024

1) MR B ACHARYYA 20-04-2024 To  15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MR D K DAS 20-05-2024 To  10-06-2024
4) MR. P SUNDI 22-05-2024 To 06-06-2024
5) MS. N M DEKA 24-05-2024 To  28-06-2024
6) MR. A THAKUR 24-05-2024 To  06-06-2024
7) MS. S SARMA 29-05-2024 To  15-06-2024
8) MR. S B PRASAD 03-06-2024 To 07-06-2024
9) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
10) MR. D KAKOTI 01-06-2024 To 12-06-2024
11) MR D BHATTACHARYA 14-06-2024 To  14-06-2024
12) MR D BHATTACHARYA 24-06-2024 To  24-06-2024
13) MR D BHATTACHARYA 26-06-2024 To  26-06-2024
14) MR D BHATTACHARYA 28-06-2024 To  28-06-2024
15) MR GAUTAM CHAUDHURY 03-06-2024 To 07-06-2024
16) MR. M BISWAS 05-06-2024 To 07-06-2024
17) MR. T ISLAM 03-06-2024 To  15-06-2024
18) MR B PRASAD 03-06-2024 To  07-06-2024
19) MR. M A CHOUDHURY 04-06-2024 To  06-06-2024
20) MR D C K HAZARIKA 04-06-2024 To 08-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041602022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235222022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010247762022
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Thursday,6th June 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/1304/2023 RUPTI OJAH MR B K SINGH MR. P K SARMA (r-1,2)
Versus MR D AKRAM MS. B BHUYAN (r-1,2)
THE STATE OF ASSAM AND 4 ORS MS. M BARMAN, GA,
ASSAM
SC, REVENUE
2 WP(C)/4652/2023 SURAJIT ROY MR. H BURAGOHAIN SC, HIGHER EDU
Versus SC, BTC
THE BODOLAND TERRITORIAL COUNCIL
AND 5 ORS
3 WP(C)/6554/2023 MOHMOD NADEEM MS. A HUSSAIN GA, ASSAM
Versus MR R ISLAM MR H DAS(R-8)
THE STATE OF ASSAM AND 7 ORS S PAUL MR A K AHMED (r-7)
D BARUAH (R-8)
MS P KAKATI (r-7)
SC, SEC. EDU.
4  WP(C)/541/2024 MOUSUMI SARANIA MR. N N JHA GA, ASSAM
Versus MR. M UDDIN SC, BTC
THE STATE OF ASSAM AND 4 ORS MS M SAHOO
5  WP(C)/905/2024 CHAFA BEGUM AND 4 ORS MR. S ISLAM GA, ASSAM
Versus MR A HAWARI SC, REVENUE
THE STATE OF ASSAM AND 9 ORS SC, FOREST
SC,PWD

1) MR B ACHARYYA 20-04-2024 To  15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR. P SUNDI 22-05-2024 To  06-06-2024
5) MS. N M DEKA 24-05-2024 To  28-06-2024
6) MR. A THAKUR 24-05-2024 To 06-06-2024
7) MS. S SARMA 29-05-2024 To  15-06-2024
8) MR. S B PRASAD 03-06-2024 To 07-06-2024
9) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
10) MR. D KAKOTI 01-06-2024 To 12-06-2024
11) MR D BHATTACHARYA 14-06-2024 To  14-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049842023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148292023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253602023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019562024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Thursday,6th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/5542/2022 SRI SRI ATHKHELIA NAMGHAR MR. R C SAIKIA GA, ASSAM
Versus MS. K SAIKIA MR. ] K GOSWAMI (r-
THE STATE OF ASSAM AND 15 ORS MS. N DEY 8,10,11,12)
MS. R GOHAIN MR. ] BARMAN (r-
8,10,11,12)
2 WP(C)/7477/2022 HOREN CHUTIA MR. KN CHOUDHURY SC, RMSA
Versus MR. R M DEKA SC, SEC. EDU.
THE STATE OF ASSAM AND 3 ORS. MS N MAHANTA SC, EDU
N GAUTAM
MR. H G HAZARIKA
WITH
3 WP(C)/7196/2022 HOREN CHUTIA MR. KN CHOUDHURY SC, SEC. EDU.
Versus MR. R M DEKA
THE STATE OF ASSAM AND 3 ORS MS N MAHANTA
MR. H G HAZARIKA
4 WP(C)/8265/2022 JADAB SAIKIA DR R C BORPATRA GOHAIN SC, HIGHER EDU
Versus MRS. S BORPATRA GOHAIN MR. ] C GOGOI (r-4)
THE STATE OF ASSAM AND 8 ORS MS U SHARMA MS. S E AHMED (r-7,8,9)
MR. S AHMED MD A A HUSSAIN (r-7,8,9)
MR. S ALI (r-4)
MR B ISLAM (r-4)
SC, DIB. UNIVERSITY
LEAVE NOTE OF ADVOCATES FOR 06/06/2024
1) MR B ACHARYYA 20-04-2024 To  15-06-2024
2) MR S DASGUPTA 06-05-2024 To  30-08-2024
3) MR D K DAS 20-05-2024 To  10-06-2024
4) MR. P SUNDI 22-05-2024 To 06-06-2024
5) MS. N M DEKA 24-05-2024 To  28-06-2024
6) MR. A THAKUR 24-05-2024 To 06-06-2024
7) MS. S SARMA 29-05-2024 To  15-06-2024
8) MR. S B PRASAD 03-06-2024 To 07-06-2024
9) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
10) MR. D KAKQTI 01-06-2024 To  12-06-2024
11) MR D BHATTACHARYA 14-06-2024 To  14-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010169192022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235952022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228632022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010263652022
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